IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 02.09.2026

Notified
Date of
C.A.No. A 11catlon.case No. Fee amount
PP to be pai

165520/2026(02.09.2026  |ABLAPL/14509/2024 |10
|65554/2026|02.09.2026 IARBA/41/2025 110
/ 165558/2026(02.09.2026 |ABLAPL/8925/2026 |10
165568/2026(02.09.2026 |[RSA/93/2024 110
K 165594/2026|02.09.2026 |CONTC/4632/2026 |10
A 165595/2026(02.09.2026 |[RSA/27/2022 110

165606/2026(02.09.2026 WP (C)/27692/2026 |10
165607/2026(02.09.2026 WP (C)/27602/2026 |10
165610/2026(02.09.2026 |WP(C)/27601/2026 |10
165629/2026(02.09.2026 |WP(C)/26076/2026 |10
165638/202602.09.2026  |[WP(C)/15893/2026 |10
165639/202602.09.2026 |[BLAPL/6164/2026 |10

|
|
|
|
|
|
165602/202602.09.2026 |CRLREV/547/2026 110 |
|
|
|
|
|
|

2.00,3*%2.00

‘65654/2026‘02.09.2026 ABLAPL/10566/2015 ‘7 DMS

165655/202602.09.2026  [WPC (OAC) /3053/1999 |10
165656/202602.09.2026  [WPC (OAC) /3488/1999 |10
165658/202602.09.2026  [WPC (OAC) /393/2000 |10
165660/202602.09.2026  |CRLMC/1437/2005 |10

1 165662/2026(02.09.2026 |FAO/789/2018 110
: 165663/2026(02.09.2026 |CRLMC/3459/2022 |10
\ 165666/2026(02.09.2026  |SAR0/4/2018 110
\ 165670/202602.09.2026 |CONTC/3468/2026 |10
'HY 165673/202602.09.2026  |ABLAPL/5852/2026 |10
'HY 165676/202602.09.2026 |ABLAPL/10038/2026 |10

165677/202602.09.2026  |[WP(C)/27347/2026 |10
165678/202602.09.2026  |ABLAPL/9997/2026 |10
165679/202602.09.2026  |CRLMC/3029/2026 |10
165681/2026(02.09.2026 |[WP(C)/27771/2026 |10
Y 165683/2026(02.09.2026 |CRLREV/580/2026 |10
165684/2026(02.09.2026 |ABLAPL/9717/2026 |10
165685/202602.09.2026  |[WP(C)/27520/2026 |10
165686/202602.09.2026  [WP(C)/256/2025 110

|
|
|
|
|
|
|
|
|
"HY 165675/202602.09.2026  |ABLAPL/5850/2026 |10 |
|
|
|
|
|
|
|
|
|




165689/2026/02.09.2026 |WP(C)/22596/2026 |10 |
165690/2026(02.09.2026 |WP(C)/24215/2026 |10 |
165692/2026(02.09.2026 |WP(C)/11028/2026 |10 |
165693/2026/02.09.2026 |[RSA/420/2026 0 |
165695/2026(02.09.2026 |ABLAPL/8148/2026 |10 |
165701/2026(02.09.2026 |WP(C)/27241/2026 |10 |
165702/2026(02.09.2026 |WP(C)/27275/2026 |10 |
165704/2026(02.09.2026 |WP(C)/27432/2026 |10 |
165706/2026/02.09.2026 |[WP(C)/27778/2026 |10 |
165707/2026/02.09.2026 [WP(C)/27782/2026 |10 |
165726/202602.09.2026  |ABLAPL/9951/2026 |10 |
i 165728/2026/02.09.2026 [WP(C)/6081/2025 |10 |
: 165731/2026/02.09.2026 |WP(C)/26248/2026 |10 |
\ 165733/2026/02.09.2026 |[WP(C)/19750/2019 |10 |
; 165735/2026/02.09.2026 |[WP(C)/19749/2019 |10 |
165736/2026/02.09.2026 |[WP(C)/13088/2019 |10 |
] 165737/202602.09.2026  |[WP(C)/19748/2019 |10 |
\ 165738/202602.09.2026  |CONTC/5237/2026 |10 |
\ 165739/202602.09.2026  |[WP(C)/17475/2019 |10 |
165743/202602.09.2026  |[WP(C)/12821/2026 |10 |
\ 165746/202602.09.2026  |[WP(C)/32529/2024 |10 |
\Y 165751/202602.09.2026 |WP(C)/23983/2024 |10 |
\Y 165752/202602.09.2026  |[WP(C)/18760/2022 |10 |
'SAR DASH,A.K.BEHERA,A.NAYAK 165753/202602.09.2026  |[WP(C)/11199/2021 |10 |
.igﬁiNiﬁi:g?GAON,S.MOHANTY,A.PATTANAIK 65756/2026‘02'09'2026 WE(C)/17438/2023 ‘10 ‘
. 165757/202602.09.2026  |[WP(C)/19747/2019 |10 |
165767/2026(02.09.2026 |CRLA/514/2021 0 |
\T 165772/202602.09.2026  |CRLA/1304/2023 0|
165779/202602.09.2026  |CRLA/337/2017 0|
165780/202602.09.2026  |MATA/105/2019 0|
165781/202602.09.2026  |SAO/23/2015 0|
165783/202602.09.2026  |FAO/320/2003 110 |
165784/2026(02.09.2026 |0JC/9449/1993 0|
\ 165785/2026(02.09.2026  |MATA/298/2023 0|
165786/202602.09.2026  |[CONTC/1340/2017 |10 |
165787/202602.09.2026  |[RSA/190/2020 0|
165788/202602.09.2026 [0JC/1150/1994 0|
165790/202602.09.2026 |[0JC/1150/1994 0|
165791/202602.09.2026 [0JC/1150/1994 0|
165792/202602.09.2026 [0JC/1150/1994 0|
\R SWAIN 165794/202602.09.2026  |ABLAPL/5590/2026 |7 |
; 165795/202602.09.2026  |ABLAPL/9985/2026 |7 |
165796/2026/02.09.2026 |[WP(C)/28095/2026 |10 |




SETHI 165797/2026(02.09.2026  |ABLAPL/10052/2026 |7 |
\Y 165798/2026(02.09.2026 |WP(C)/11601/2026 |10 |
j 165799/2026/02.09.2026 |ABLAPL/9988/2026 |7 |
\NA 165800/2026(02.09.2026 |ABLAPL/8624/2026 |10 |
] 165801/2026/02.09.2026 |ABLAPL/9986/2026 |7 |
K 165802/2026/02.09.2026 |CRLREV/522/2026 |10 |
RADHAN 165803/2026/02.09.2026 |ABLAPL/8461/2025 |7 |
ATK 165804/2026(02.09.2026 |WP(C)/27460/2026 |10 |
K 165807/2026/02.09.2026 |WP(C)/16165/2025 |7 |
N 165808/2026/02.09.2026 [WP(C)/18576/2026 |7 |
165809/202602.09.2026 [WP(C)/32601/2025 |10 |
165810/2026/02.09.2026 [WP(C)/21424/2026 |10 |
< 165811/2026/02.09.2026 |CRLMC/2860/2026 |7 |
165812/2026/02.09.2026 [WP(C)/27716/2026 |10 |
K 165814/2026/02.09.2026 |CRLMC/2624/2026 |10 |
165815/2026/02.09.2026 |WP(C)/10684/2026 |10 |
165816/202602.09.2026  [WP(C)/17391/2026 |10 |
\Y 165817/202602.09.2026  [WP(C)/27753/2026 |10 |
165818/202602.09.2026 |WA/468/2026 0|
A 165821/202602.09.2026  |[WP(C)/16165/2025 |10 |
165823/202602.09.2026  [WP(C)/28155/2026 |10 |
Y 165825/202602.09.2026  |[WP(C)/26507/2026 |10 |
165855/202602.09.2026  |[MACA/17/2005 0|
165856/202602.09.2026  |MACA/595/2014 0|
\ 165857/202602.09.2026  |MACA/595/2014 0|
165861/202602.09.2026  |CRLMC/2951/2026 |10 |
\ 165868/202602.09.2026  |[LAA/20/2005 0|
165871/202602.09.2026  |[FAO/151/2023 110 |
165872/202602.09.2026 |[WP(C)/1968/2015 |10 |
\NA 165874/202602.09.2026 |[WP(C)/6070/2016 |10 |
165876/202602.09.2026 |FAO/632/2012 0|
165877/2026(02.09.2026 |0JC/3480/1986 0|
165880/202602.09.2026 |0JC/4042/1995 |7 |
‘65881/2026‘02.09.2026 WP (C) /22135/2026 ‘7 Eggiéiéis
165885/202602.09.2026 |[WP(C)/18901/2026 |10 |
165886/202602.09.2026 |[WP(C)/27854/2026 |10 |
165887/202602.09.2026 |[WP(C)/26400/2026 |10 |
165888/202602.09.2026  [WP(C)/19350/2026 |10 |
165889/202602.09.2026 |[WP(C)/26674/2026 |10 |
\ 165890/202602.09.2026  [WP(C)/12837/2025 |10 |
165891/2026/02.09.2026 |CRLMP/1097/2026 |10 |
i 165892/202602.09.2026 |[CONTC/1030/2026 |10 |
165893/202602.09.2026  |CRLA/773/2026 0|




165894/2026/02.09.2026 |CONTC/5387/2025 |10 |
165896/2026(02.09.2026 |WP(C)/20467/2026 |10 |
165897/2026/02.09.2026 |ABLAPL/7753/2026 |10 |
165898/2026(02.09.2026 |CRLMC/2952/2026 |10 |
165899/2026(02.09.2026 |ABLAPL/7950/2026 |10 |
165900/2026(02.09.2026 |ABLAPL/10093/2026 |10 |
165901/2026(02.09.2026 |ABLAPL/8873/2026 |10 |
165902/202602.09.2026 |ABLAPL/8059/2026 |10 |
165903/202602.09.2026  |ABLAPL/10040/2026 |10 |
165904/2026/02.09.2026 [WP(C)/24573/2026 |10 |
165905/2026/02.09.2026 |WP(C)/24568/2026 |10 |
165906/2026/02.09.2026 [WP(C)/23614/2026 |10 |
165908/2026/02.09.2026 [WP(C)/19877/2026 |10 |
165909/2026/02.09.2026 |WP(C)/26963/2026 |10 |
165910/2026/02.09.2026 [WP(C)/27159/2026 |10 |
165911/2026/02.09.2026 [WP(C)/27159/2026 |10 |
165912/202602.09.2026  |CMP/1463/2026 0|
165913/202602.09.2026  [WP(C)/27612/2026 |10 |
165914/2026/02.09.2026 |[BLAPL/6749/2026 |10 |
165916/202602.09.2026  [WP(C)/26470/2026 |10 |
165917/202602.09.2026  |CRLMC/3022/2026 |10 |
165918/202602.09.2026  [WP(C)/34411/2025 |10 |
165919/202602.09.2026  |[WP(C)/26938/2026 |10 |
\ 165920/202602.09.2026  |[WP(C)/28245/2026 |10 |
165921/2026/02.09.2026 |ABLAPL/10079/2026 |10 |
\ 165922/202602.09.2026  |[WP(C)/28241/2026 |10 |
\NA 165923/202602.09.2026  |CRLMC/2601/2026 |10 |
\ 165924/202602.09.2026  [WP(C)/27900/2026 |10 |
165925/202602.09.2026  |[WP(C)/25209/2026 |10 |
165926/2026(02.09.2026 |CRLA/787/2026 0|
165928/202602.09.2026 |[WP(C)/16513/2026 |10 |
\ 165929/202602.09.2026  |[WP(C)/27897/2026 |10 |
A 165930/202602.09.2026 |[WP(C)/28216/2026 |10 |
165931/202602.09.2026  |[WP(C)/28231/2026 |10 |
A 165932/202602.09.2026  |[WP(C)/28230/2026 |10 |
\ 165933/202602.09.2026  |[WP(C)/28238/2026 |10 |
165935/202602.09.2026  [WP(C)/27282/2026 |10 |
JMAR PAHIL 165936/202602.09.2026  |ABLAPL/10028/2026 |10 |
| | Total 11534

N I C (Software Team)



